IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :16-03-2026
Date : 16.03.2026

(S
WP (C) - RAMA KRISHNA Order Dtd. 2026-03- |[WRIT
18537/2026|16.03.2026 |2, 10" o0 GENERAL 13 ERANCH-1 Sg
_ CMAPL- Order Dtd. 2026-04- (s
18539/2026|16.03.2026 B DAS GENERAL : No
23/2026 13 19
_ RSA- Order Dtd. 2026-08- TE
18541/2026|16.03.2026 B K DAS GENERAL : No
42/2026 27 49
1 RSA- Order Dtd. 2026-08- |SECOND | (S
18543/202616.03.2026 | 370 S K NANADA GENERAL 20 S EEEAL o
1 BLAPL- Order Dtd. 2026-03- (s
18168/2026|16.03.2026 |10’ 0 o [RK BARIK c.o. 1 e
1 BLAPL- Order Dtd. 2026-03- (s
18169/2026|16.03.2026 [0 ') - [PK MOHANTY c.o. 15 e
_ ~ o (s
18172/2026 |16.03.2026 |PCAEL MM NAYAK c.o. Order Dtd. 2026-03- lo,10 o> |yo
857/2026 12 0
_ BLAPL- Order Dtd. 2026-03- TE
18174/2026|16.03.2026 [, 0o |S PANDA c.o. 15 Tg
1 WRIT ?;
WP (C) - Order Dtd. 2026-03- |BRANCH
18175/2026|16.03.2026 |- 2%, [A. PATTANAIK [C.O. 10 (DTVISTON Ti
BENCH-2)
_ (s
BLAPL- Order Dtd. 2026-03-
18176/2026|16.03.2026 | ' o K DAS c.o. 1 Ti
_ WP (C) - Order Dtd. 2026-03- (s
18178/2026|16.03.2026 7562 /2026 S. K. LENKA |[C.O. 12 Ti
_ BLAPL- Order Dtd. 2026-03- (s
18179/2026|16.03.2026 999/2026 MR ROUTRAY C.0. 12 Ti
_ (s
BLAPL- PRAKASH Order Dtd. 2026-03-
18180/2026|16.03.2026  [o /0 o | Lo o basw (GO 13 Ti
_ BLAPL- Order Dtd. 2026-03- (s
18182/2026|16.03.2026 [0 ' - |P PARIDA c.o. 13 Ti




18183/2026|16.03.2026 32252526 UK PANDA ?gder ptd. 2026-03-
18184/202616.03.2026 §5352526 ﬁé;iﬁiigA ?;der Dtd. 2026-03-
18186/2026(16.03.2026 |go-20 IR KAR COURT NO. |oxder Dtd. 2026-03-
18188/2026|16.03.2026 ?§2?§35025 UC DORA SSURT NO. ggder btd. 2026-03- lpp17 5
|18190/2026 |16.03. 2026 2?2252825 B SWAIN SSURT NO. ?gder ptd. 2026-03~ lpppp 4
18191/2026|16.03.2026 ?52?52525 J PRADHAN iSURT NO. ?gder btd. 2026-03~ lpppp 4
18193/2026|16.03.2026 ?ﬁ?égg; S SWAIN gSURT NO. ?gder btd. 2026-03~ |pppp o
18195/2026|16.03.2026 ?25352526 iigil\] SHAKTI (]?SURT NO. (l);der Dtd. 2026-03-
18196/202616.03.2026 7222500 IS BARIK COURT NO. |0rder Dtd. 2026-03-
18197/202616.03.2026 ?E?§5§526 S BARIK gogig NO. ?;der Dtd. 2026-03-
18198/202616.03.2026 |2, 12700 o [PK MISHRA COURT NO. 0rder btd. 2026-02-
18210/2026|16.03.2026 ?22?53;025 igéil\] SHAKTI E:SURT NO. (1)12:der Dtd. 2026-03- BATL—1
18211/2026|16.03.2026 §§§52526 C. R. KAR fSURT NO. ?;der btd. 2026-03~ lpppp 4
18212/2026 16.03.2026  PEPEL= s cuounmumy COVRT N0 (07 gemenc Drd.
2026-03-12,
18215/2026 |16.03.2026 ?Iggzo% :iggéERATA ClISURT NO. cl)gder Dtd. 2026-03-
|18216/2026 16.03.2026 ?gé8>;026 M. DAS COURT NO. |Order Drd. 2026-03- fRIT
|18218/2026 16.03.2026 ?Sig;;2017 P K JENA COURT NO. |0rder Dtd. 2026-04- R s
18219/2026 16.03.2026 ?2223;026 :iggéBRATA E:OURT NO. ?gder Dtd. 2026-03- BATL-1
[18221/2026(16.03.2026  |cONTC- M R BARIK COURT NO. [order Dtd. 2026-03-




14561/2024 | 1 11

CONTC- COURT NO. |Order Dtd. 2026-03-
18222/2026(16.03.2026 |/ o) o M R BARIK . 1
' SA- COURT NO. |Order Dtd. 2026-04- |SECOND
18223/202616.03.2026 | 7g_ oo |R K MOHAPATRA bt JE S PDEAL

ABLAPL- BIRAJA PRASAD COURT NO. |Order Dtd. 2026-03-
18224/2026(16.03.2026 || o C o > BATL-2

CMP- COURT NO. Order Dtd. 9999-12-
18225/2026(16.03.2026 | oo |D.NAYAK 5 oiD 0

CMP- COURT NO. |Order Dtd. 9999-12-
18226/2026(16.03.2026 |0 0", . SAHOO 5 oLD o)

CMP- COURT NO. Order Dtd. 9999-12-
18227/2026(16.03.2026 |, 0”0, .S.JENA 5 oLD i

cMP- COURT NO. Order Dtd. 2026-03-
18228/2026(16.03.2026 |1 . . MOHARANA > oL 0

CRLREV- COURT NO. |[Order Dtd. 2026-03-
18229/2026(16.03.2026 |/ 50 P.K.MOHANTY > ot 0

CRLMP- COURT NO. Order Dtd. 2026-02-
18230/2026(16.03.2026 | 0. . SARMADT 5 oiD b

WA- COURT NO. Order Dtd. 2026-03-
18231/2026(16.03.2026 |} o0 0 o [B.K.SWAIN > oL 05

CRLA- COURT NO. Order Dtd. 2026-05-
18232/2026(16.03.2026 S0 .DAS . 0

CRLMP- COURT NO. Order Dtd. 2026-03-
18233/2026(16.03.2026 |00 © .K.ROUTRAY ; oe

CMP- COURT NO. Order Dtd. 9999-12-
18234/2026(16.03.2026 | oo, . |S.MISRA os 0

FAO- COURT NO. Order Dtd. 2026-03- |[15C:
18235/2026|16.03.2026 .BISWAL : . APPEAL

321/2025 23 10

SEC.

' cMP- COURT NO. |Oorder Dtd. 2026-03-
18236/2026(16.03.2026 |1~ .MOHAPATRA o3 0
' CRLREV- COURT NO. |Oorder Dtd. 2026-03-
18238/2026(16.03.2026 | Zo 0 0 .DAS 5s i
' CMP- COURT NO. |Oorder Dtd. 2026-03-
18239/2026(16.03.2026 |10, . .K.SAHU b 0
' FAO- COURT NO. |Oorder Dtd. 2026-03-
18241/2026(16.03.2026 | /o0 . .K.PANDA 5 >
' FAO- COURT NO. |Oorder Dtd. 2026-03-
18242/2026(16.03.2026 | oo 0. .K.PANDA s 0
. CRLMC- COURT NO. |Order Dtd. 2025-12- |CRIMINAL
18243/2026(16.03.2026 |-20 © . |B.B.MALLICK > oLD o s




' CRLA- COURT NO. |Oorder Dtd. 9999-12-
18245/2026(16.03.2026 =07 . |A.KUMAR 3 1

FAO- COURT NO. Order Dtd. 2026-03- 15C:
18246/2026|16.03.2026 D.BISWAL . € . APPEAL

17/2026 23 12

SEC.

FAO- COURT NO. Order Dtd. 2026-03- |[1SC:
18248/2026|16.03.2026 D.BISWAL . : APPEAL

100/2026 23 12

SEC.

' CRLMP- COURT NO. |order Dtd. 2026-03-
18249/2026|16.03.2026 | " |K.DAS . s
' WA- COURT NO. |order Dtd. 2026-03-
18251/2026|16.03.2026 |o'° o, |P.K.NAYAK . 5
' CRLMP- COURT NO. |order Dtd. 2026-03-
18253/2026|16.03.2026 |- .= |L.K.PADHI . 0
' CRLA- COURT NO. |order Dtd. 2026-03-
18254/2026(16.03.2026 |70 B.K.DAS . 20
' CRLMC- COURT NO. |order Dtd. 2026-03-
18255/2026|16.03.2026 |-/ " - |L.K.NAYAK . 0
' CRLMC- COURT NO. |Oorder Dtd. 2026-03-
18257/2026(16.03.2026 |7o "~ |P.MOHAPATRA c o

CRLMC- COURT NO. |order Dtd. 2026-03-
18258/2026(16.03.2026 |, "~ - |S.R.SINGH c 3

CRLMC- COURT NO. |order Dtd. 2026-03-
18259/202616.03.2026 |70 -0 . |C.R.NAYAK c 3

CRLMC- COURT NO. |order Dtd. 2026-03-
18261/2026|16.03.2026 |-~ |C.R.NAYAK c i
' CRLMC- COURT NO. |0rder Dtd. 2026-03-
18262/2026(16.03.2026 |0 " |S.SAMAL c 3
' CRLMC- COURT NO. |order Dtd. 2026-03- |CRIMINAL
18263/2026|16.03.2026 |--2° - [B.K.PANDA c 3 s
' MACA- COURT NO. |Oorder Dtd. 2026-04-
18264/2026(16.03.2026 |, P.C.PATTANAIK 3 05

WA- COURT NO. |order Dtd. 2026-02- |[WRIT
18266/2026|16.03.2026 |7 o . [R.K.BISOI 3 o PPEAL

WA- COURT NO. |order Dtd. 2026-02- |WRIT
18267/2026|16.03.2026 |7 " o . [R.K.BISOI o5 o PPEAL

CRLREV- COURT NO. |order Dtd. 2026-03-
18268/2026|16.03.2026 |0 |S.K.MOHANTY o5 o

BLAPL- COURT NO. |Oorder Dtd. 2026-03-
18270/202616.03.2026 |2~ 0 |BK NAYAK 3 3
' BLAPL- COURT NO. |Oorder Dtd. 2026-03-
18272/2026(16.03.2026 |, " " . [BK NAYAK 3 3
' BLAPL- COURT NO. |Oorder Dtd. 2026-03-
18273/2026(16.03.2026 | ’o> " . [BK NAYAK 3 3
' BLAPL- COURT NO. |Oorder Dtd. 2026-03-
18274/202616.03.2026 |/ /oo, |TK NAYAK 3 o

BLAPL- COURT NO. |order Dtd. 2026-03-
18276/2026 (16.03.2026 |o) 0 BB MALLICK 3 3 BATL-2

BLAPL- COURT NO. Order Dtd. 2026-03-
18277/2026|16.03.2026 |g " - BB MALLICK 3 3 BATL-2




BLAPT,~ COURT NO. |Order Dtd. 2026-03-
18278/202616.03.2026 | . . |PK MOHANTY 3 i
' BLAPL- COURT NO. |order Dtd. 2026-03-
18279/202616.03.2026 |g /o -, |RK BARIK 3 3 BATIL-2
' BLAPL- COURT NO. |order Dtd. 2026-03-
18281/202616.03.2026 | ,"° 0 |RK BARIK 3 0
' BLAPL- COURT NO. |order Dtd. 2026-03-
18282/2026|16.03.2026 | ;' DK BEHERA 3 3
' WP (C) - COURT NO. |order Dtd. 2015-01-
18289/202616.03.2026 |50 C R NAYAK 3 i
WP (C) - COURT NO. |Order Dtd. 2026-03- |[WRIT
18291/2026(16.03.2026 | 1oocc” oM R SAHOO 3 0 R ANCH-3
CRLMC- COURT NO. |Order Dtd. 2026-03-
18292/2026(16.03.2026 | 00, |S.BISWAL 3 3
RVWPET- COURT NO. |order Dtd. 2026-07- |CIVIL
18293/202616.03.2026 |27 05 D NAYAK 0 20 EEVISION
CRLMC- COURT NO. |order Dtd. 2026-03-
18295/2026(16.03.2026 | 00 o |S.BISWAL 5 3
ABLAPIL- COURT NO. |order Dtd. 2026-03-
18296/2026 (16.03.2026  [/-" " o M.R.ROUTRAY 5 0 BATL-1
CRLMC- COURT NO. |order Dtd. 2026-03-
18297/2026(16.03.2026 | o 0 |S.BISWAL 5 3
' ABLAPL- COURT NO. |Oorder Dtd. 2026-03-
18298/202616.03.2026 o' o M.R.ROUTRAY 0 20
CHIEF
18299/2026(16.03.2026 f§é§>5026 T K NAYAK JUSTICE'S ggder Ptd. 2026-04-
COURT
CHIEF
18300/2026|16.03.2026 38232626 U P BAG JUSTICE'S ?zder Dtd. 2026-04-
COURT
CHIEF
18301/2026(16.03.2026 |"E(C)~ N K SATAPATHY JusTICE's Order Dtd. 2026-03-
4540/2026 13
COURT
CHIEF
WP (C) - .. |order Dtd. 2026-03- [WRIT
18302/202616.03.2026 | oo, |B BEHERA JUSTICE'S |} R ANCH-3
COURT
CHIEF
WP (C) - .. lorder Dtd. 2026-03- |WRIT
18303/2026|16.03.2026 |5 /=" . |P K JENA JUSTICE'S |} R ANCH-3
COURT
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
18304/2026|16.03.2026 |50, > - |K K NATH . 20 (DTVTSTON
BENCH-2)
CONTC- COURT NO. |Order Dtd. 2026-03-
18305/2026|16.03.2026 | -,0 "7 . |J SAHOO . 3
WP (C) - COURT NO. |Order Dtd. 2026-03-
18306/2026 (16.03.2026 |7 0200 - |N. SAHOO ] 3
|18307/2026(16.03.2026  |cONTC- \J SAHOO COURT NO. |Order Dtd. 2026-03-




6104/2025 1 13
18308/2026|16.03.2026 522535025 S NAYAK c. ClJOURT NO. Cl)13:der Dtd. 2026-03-
18310/2026|16.03.2026 ;3212335025 K C NAYAK c. ClJOURT NO. cl>]3:der Dtd. 2026-03-
18311/202616.03.2026 | 000 (G0 HIATH c. COURT NO. |0rder Dtd. 2026-03-
18312/2026|16.03.2026 2723(%;2022 S DAS . ClJOURT NO. Cl)gder Dtd. 2026-03- gggCH_3
.18313/2026 e 05 200¢ 322235022 N ROUT c. cl:SURT NO. ggder Dtd. 2026-03- l\CfIPI{éDC/IINAL
18314/2026|16.03.2026 §§§§>;026 D K MOHANTY |C. COURT NO. [Order Dtd. 2026-03- WRIT
18315/2026(16.03.2026 |10 2)° R X or . COURT NO. (Order Dtd. 2026-03= WWRIT
18316/2026|16.03.2026 fiii>5026 D K MOHANTY [C. COURT NO. (Order Dtd. 2026-03- WRIT
18317/2026|16.03.2026 §§é2>5026 S. C. DASH  [C. SR O order Drd. 392 R a3
18318/2026|16.03.2026 §§£8>5026 D K MOHANTY |[C. Sogig NO. ?gder ptd. 2026-03- gii;CH_l
11832072026 16.03.2026 §§é2>5026 S. SAMAL c. gogig NO. ﬁgder Dtd. 2026-03- nRiT
18321/2026|16.03.2026 §§£§>5026 D K MOHANTY |[C. Sogig NO. ?gder ptd. 2026-03- gii;CH_3
18322/202616.03.2026 ?5;8};026 C. SAMAL c. gogig NO. ﬁgder Dtd. 2026-03- WRIT
18323/202616.03.2026 fgé§>;026 R. MALLICK  [C. Sogig NO. ?gder btd. 2026-03- giiECH—Z
|18324/2026 16.03.2026 ?fég>5026 D K MOHANTY |C. COURT NO. [Order Dtd. 2026-03- WRIT
|18325/2026 16.03.2026 25;;};026 N. SAHOO c. SOURT NO- ?gder Dtd. 2026-03-
118327/2026 16.03.2026 ffé§>5026 D K MOHANTY |C. SOVRT NO- Order Drd. 2026703-
18328/2026(16.03.2026 ?gég>5026 N. K. BARIK |[C. SOURT MO gider Dtd. 9999-12- WRIT
18330/2026|16.03.2026 §S£§>5026 S. MOHAPATRA |C. ggURT NO. ?gder ptd. 2026-03- giiECH—S
|18331/2026(16.03.2026 |wp (C) - 'S. MOHAPATRA |C. COURT NO. |Order Dtd. 2026-03-




7776/2026 25 13
WP (C) - COURT NO. Order Dtd. 2026-03-
18332/202616.03.2026 |-~ . |D K MOHANTY os 3
' WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
18333/2026(16.03.2026 |7 oo |S. MOHAPATRA os 13 R ANCHD
' WP (C) - COURT NO. |order Dtd. 2026-03-
18335/2026|16.03.2026 oo o700, |S. MOHAPATRA os 3
' CRLMC- COURT NO. |order Dtd. 2026-03-
18336/2026(16.03.2026 |-~ . |J. R. PUROHIT os 3
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
18338/202616.03.2026 S o0 |S. MOHAPATRA o5 3 ERANCH-5
' WP (C) - COURT NO. |Order Dtd. 2026-03— |WRIT
18340/2026|16.03.2026 500" - |J. N. MOHANTY os 13 R ANCH-2
' WP (C) - COURT NO. |Order Dtd. 2026-04- |WRIT
18341/2026|16.03.2026 |70 "> o [K. S. SAHOO 3 08 R ANCH-2
WP (C) - COURT NO. Order Dtd. 2026-03- [WRIT
18343/2026|16.03.2026 |- ' oo |T. K. MOHANTY 23 1 ERANCH-6
WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
18344/2026(16.03.2026 |7, " . |SUVENDU BARIK 23 13 R ANCH-1
WRIT
WP (C) - COURT NO. |Order Dtd. 9999-12- |BRANCH
18345/2026|16.03.2026 |5/ "> |L.D. PANDA 5 onD 31 (DTVISTON
BENCH-2)
WP (C) - SUSANTA KUMAR COURT NO. Order Dtd. 2026-03- |[WRIT
18346/2026/16.03.2026 1), 1/5056 |LENKA 2 OLD 12 BRANCH-8
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
18347/202616.03.2026 7o o [K. K. MOHANTY > onb 0 R ANCH-S
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
18349/2026|16.03.2026 |;-,"> . |P. BEHERA 5 oL 1 R ANCH2
WP (C) - COURT NO. Order Dtd. 2026-03-
18350/2026|16.03.2026 |5, "> - |B DAS > onD 3
WRIT
WP (C) - COURT NO. Order Dtd. 2026-03- |BRANCH
18352/2026|16.03.2026 |5, 5> 0, [M. BARAL 5 oL 1 (DTVISTON
BENCH-3)
CONTC- COURT NO. Order Dtd. 2026-03-
18353/2026(16.03.2026 |J, o100, M R BARIK 5 oL 13
WRIT
WP (C) - COURT NO. Order Dtd. 2026-03- |BRANCH
18354/2026|16.03.2026 |, ool 00, |D. SAMAL 5 oL 1 (DTVISTON
BENCH-2)
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
18355/2026|16.03.2026 |5/ > |P. K. JENA > onD 0 R ANCH-3




CONTC- COURT NO. Order Dtd. 2026-03-
18357/202616.03.2026 |- /=7 >0 . M R BARIK > oLD 3
1 WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
18358/2026(16.03.2026 |72 o |P. K. JENA > onb 0 R ANCH-1
1 WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
18359/202616.03.2026 |7, /200 o |P. K. JENA > onb 0 R ANCH-1
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
18360/2026(16.03.2026 |7, o200 o |P. K. JENA > onb 0 R ANCH-4
1 CRLA- COURT NO. |order Dtd. 2026-04- |CRIMINAL
18361/2026|16.03.2026 S 2°7 o |S K SAMAL o s APPEAL
1 WP (C) - COURT NO. |order Dtd. 2026-03-
18363/202616.03.2026 |7~/ . |P. K. JENA o4 0
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
18364/202616.03.2026 |, o), o |P. K. MOHANTY o4 0 R ANCH- 6
1 WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
18366/202616.03.2026 |, =), o |P. K. MOHANTY o4 0 (DTVISTON
BENCH-3)
WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
18367/202616.03.2026 |2, 2o)° o [K SAHOO . " R ANCH-2
WP (C) - COURT NO. |Order Dtd. 2026-03-
18368/2026(16.03.2026 |7 o0/ o K. K. JENA ] 0
WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
18369/2026|16.03.2026 |- "> o [K SAHOO ] i R ANCH-8
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
18371/202616.03.2026 |7 o200 . K. K. JENA . 0 R ANCH-3
WP (C) - COURT NO. |Order Dtd. 2026-03-
18372/2026(16.03.2026 | oo, )o 0 K. K. JENA ] 0
WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
18373/202616.03.2026 | o) o [K SAHOO . " R ANCH-3
1 WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
18375/2026|16.03.2026 |1oo>' o K. K. JENA N 0 (DTVISTON
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2026-03-
18376/2026|16.03.2026 |10 > o K. K. JENA N 0
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
18378/2026 (16.03.2026 |7 000 o K. K. JENA ] 1 R ANCH-]
WP (C) - COURT NO. Order Dtd. 2026-03-
18379/2026|16.03.2026 |, 57> . N. MALLICK ] 1
[18381/2026(16.03.2026 (WP (C) - K. K. NATH COURT NO. [order Dtd. 2026-03- [WRIT




1 25503/2025 1 10 BRANCH-1
WP (C) - COURT NO. |Order Dtd. 2026-03- |[WRIT
18382/2026|16.03.2026 |7 000" o [K. K. NATH c. . o R ANCH-5
WP (C) - COURT NO. |Order Dtd. 2026-03-
18384/202616.03.2026 |, 000”0 (K. K. NATH c. ] 0
1 WRIT
WP (C) - COURT NO. Order Dtd. 2026-03- |BRANCH
18385/202616.03.2026 |, 20" K. K. NATH c. ] 0 (DTVTSION
BENCH-2)
1 WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
18387/2026(16.03.2026 |, c0" K. K. NATH c. ] o (DTVTSION
BENCH-3)
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
18388/2026(16.03.2026 |, 0", K. K. NATH c. ] o R ANCHT
WP (C) - COURT NO. Order Dtd. 2026-04- |WRIT
18389/202616.03.2026 |7, ), - |H.K. PANDA  [C. 3 30 R ANCH-S
WP (C) - COURT NO. |Order Dtd. 2026-03-
18390/202616.03.2026 |- o' o |B. DAS C. 3 3
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
18391/2026(16.03.2026 (0,20 o M. R. NAYAK [C. o3 o R ANCH-S
WP (C) - COURT NO. |Order Dtd. 2026-03-
18392/202616.03.2026 | o), (G. C. JENA  [C. 3 0
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
18393/202616.03.2026 |o, 0> 0 o |S. DAS C. 53 0 R ANCH-4
WP (C) - B. K. COURT NO. Order Dtd. 2026-03- |[WRIT
18394/2026/16.03.2026 | 500/2026 |MOHARANA C- 23 10 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
18395/202616.03.2026 | ooco 0 o K. PARIDA C. o3 0 R ANCH-3
WP (C) - COURT NO. |Order Dtd. 2026-04-
18396/2026|16.03.2026 |¢ o> |S. R. SINGH [C. 5 b
1 WP (C) - COURT NO. |order Dtd. 2026-03- |[WRIT
18397/202616.03.2026 S0 o K. K. JENA  [C. 5 1 R ANCH2
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
18399/202616.03.2026 |Zoo.2° 0, N. K. BARIK [C. 5 0 R ANCH-3
1 WP (C) - COURT NO. |order Dtd. 2026-03- |[WRIT
18401/202616.03.2026 |J occ”, . |S. PARIDA c. i 0 R ANCH2
1 RPFAM- COURT NO. |order Dtd. 2026-02- |FIRST
18407/202616.03.2026 |,-c'n0 o |A K MOHANTY [C. 5 o APPEAL
[18409/2026(16.03.2026 |[RPFAM- P K MISHRA  [C. COURT NO. [order Dtd. 2026-02- |FIRST




| 1235/2023 12 24 APPEAL
18410/2026|16.03.2026 fgfgﬁ;; H K MOHANTA igURT NO. ggder btd. 2026-03-
18414/2026|16.03.2026 Zgiég;; M MOHANTY SOURT NO. ?gder btd. 2026-04-
18415/2026|16.03.2026 gss;g;; M MOHANTY SOURT NO. ?gder ptd. 2026-04-
18416/2026|16.03.2026 gi?ég;; M R SAHOO SOURT NO. 2gder ptd. 2026-04-
ST T T R e
18418/2026|16.03.2026 255§§§; B BARIK gOURT NO. ?gder brd. 2026-04-
18424/2026|16.03.2026 §?2g35026 A.K.MISHRA SgURT NO. ?gder btd. 2026-04-
18426/2026|16.03.2026 S§§$§526 M. MOHANTY SgURT NO. ?gder btd. 2026-03-
18427/2026|16.03.2026 §§5§;025 J . SAHOO EOURT NO. gfder btd. 9999-12-
18428/2026|16.03.2026 Z?E;gé;3 G B PARIDA EOURT NO. ?gder btd. 2026-03= |y 5 ¢
18429/2026|16.03.2026 Z?g/(gg;?) ﬁggil\] SHAKTI EOURT NO. ?;der Dtd. 2026-03- M.J.C
18430/2026|16.03.2026 252;};026 ANTL EOURT NO. ?gder btd. 2026-03- giiECH—B
18431/2026|16.03.2026 2555;5026 P. K. ROUTRAY gOURT NO. ?;der btd. 2026-03- giiECH—Z
18432/2026|16.03.2026 222355024 S K BEHERA igURT NO. Szder btd. 2026-03-
18433/2026|16.03.2026 222235024 C R NAYAK ggURT NO. ggder btd. 2026-04-
18434/2026|16.03.2026 522235026 S. DAS ggURT NO. ?gder btd. 2026-03~ | onrEmpr
18435/2026|16.03.2026 §¥55/2025 R. K. BARIK SZURT NO. ?ider btd. 2026-03-
18436/2026|16.03.2026 §§é8>5026 M. R. ROUTRAY igURT NO. ?gder btd. 2026-03-
18437/2026 |16.03.2026 25;;};026 U.P. BAG SOURT NO. Order Drd. 399912 Rl s
WRIT
18438/2026|16.03.2026 ?gég;;2025 S. K. MOHANTY Sogig NO. ?gder btd. 2026-03- ?§?$§210N
BENCH-3)
18439/2026|16.03.2026 522535026 gziggOTTAM gogig NO. ?gder btd. 2026-03~ |-onrEmpr
18440/2026|16.03.2026 522335026 J. DEHURY gogig NO. ?gder btd. 2026-03-
18441/2026|16.03.2026 ggsg;;o25 B. K. PATI gogig NO. ?gder ptd. 2025-09-
[18442/2026[16.03.2026 [conTC- H. S. PANDA COURT NO. [0rder Dtd. 2026-03-




11270/2026 | 2 OLD 13
CONTC- N. K. COURT NO. |Order Dtd. 2026-03-
18443/2026/16.03.2026 |11 0) 5056 |saTAPATHY 2 OLD 13
WRIT
CHIEF
WP (C) - ' Order Dtd. 2026-03- |BRANCH
18444/2026(16.03.2026 ). o0 " oIS, K. SAHU ggg;éCE S|ig (DTVISION
BENCH-2)
CHIEF
WP (C) - ' Order Dtd. 9999-12- |WRIT
18445/2026116.03.2026 4528/2026 R. M. NAYAK JUSTICE'S 31 BRANCH=3
COURT
CHIEF
WP (C) - ' Order Dtd. 9999-12- |WRIT
18446/2026116.03.2026 4466/2026 R. M. NAYAK JUSTICE'S 31 BRANCH-4
COURT
CHIEF
WP (C) - .. |order Dtd. 9999-12- [WRIT
18447/202616.03.2026 |, 50> - [R. M. NAYAK JUSTICE'S [, R ANCH4
COURT
CHIEF
WP (C) - .. lorder Dtd. 9999-12- [WRIT
18448/2026116.03.2026 6696/2026 R. M. NAYAK JUSTICE'S 31 BRANCH-7
COURT
BLAPL- LAXMI CHARAN CHIEF Order Dtd. 2026-03-
v * -
18449/202616.03.2026 o 0 0, |2, JUSTICE'S |} BATL-1
COURT
CHIEF
18450/2026|16.03.2026 §2§52526 PK MISHRA JUSTICE'S ?gder ptd. 2026-03-
COURT
MATA- COURT NO. Order Dtd. 2026-04- |FIRST
18451/2026(16.03.2026 |, ,.°" . |B R SENAPATI N 08 APPEAL
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
18452/2026(16.03.2026 |2 -, R CH ROUT . 20 R ANCH-€
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
18453/2026(16.03.2026  |Z o0 o, |S PANDA N o R ANCH-
ABLAPL- COURT NO. |Order Dtd. 2026-03-
18455/2026(16.03.2026 gy oo - . [DP DASH 3 onb i BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2026-03-
18457/2026(16.03.2026 [, """ [RK BARIK 3 oL > BATL-1
ABLAPL- COURT NO. |Order Dtd. 2026-03-
18458/2026(16.03.2026 [, " " . CR SATAPATHY 3 onp 0 BATL-1
ABLAPL- COURT NO. |Order Dtd. 2026-03-
18459/2026(16.03.2026 [, 0 . |K DAS s oL 0
ABLAPL- BIRAJA PRASAD COURT NO. |Order Dtd. 2026-03-
18460/2026(16.03.2026 |1, 007 oo | 3 oip i BATL-1
ABLAPL- COURT NO. Order Dtd. 2026-03-
18461/2026(16.03.2026 |1, " " . |S BARIK s oL 0
ABLAPL- COURT NO. Order Dtd. 2026-03-
18462/2026(16.03.2026 [, 0 A MOHANTY 3 oL 0
ABLAPL- PRIYA RANJAN COURT NO. |Order Dtd. 2026-03-
18463/2026|16.03.2026 1083/2026 |SINGH 3 OLD 12




WP (C) - TUKUNA KUMAR COURT NO. |Order Dtd. 2026-03-
18464/2026116.03.2026 155070 5055 IMTSHRA 3 OLD 11

WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
18465/2026/16.03.2026 |, 00 . |A. MOHANTY 3 oL 1 R ANCH-8

WP (C) - ASHOK KUMAR COURT NO. |Order Dtd. 2026-03— |WRIT
18466/2026/16.03.2026  |35c3,505¢ |RERERA 3 OLD 12 BRANCH-8

CRLREV- JADUNATH COURT NO. |Order Dtd. 2026-03-
18467/2026/16.03.2026  |190 5056 |prADHAN 3 OLD 12

CRLMC- COURT NO. |Order Dtd. 2025-10-
18468/202616.03.2026 |,/ "% . |SUVENDU BARIK 5 oL e

WP (C) - COURT NO. |Order Dtd. 2026-03— |[WRIT
18472/2026|16.03.2026 5007 - |A. MISHRA os it R ANCH-4

WRIT

WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH

18473/202616.03.2026 |, o000, [P. K. MOHANTY os 1 (DTVISTON
BENCH-1)

WP (C) - COURT NO. |Order Dtd. 2026-03-
18474/2026|16.03.2026 |, "> o |P. K. MOHANTY os 1

WP (C) - COURT NO. |Order Dtd. 2026-03— |WRIT
18475/2026|16.03.2026 |, .o -0 [P. K. MOHANTY o5 0 R ANCH-3

WP (C) - COURT NO. |Order Dtd. 2026-03— |WRIT
18476/202616.03.2026 |, oo o0, [P. K. MOHANTY os 1 R ANCHT

CRP- COURT NO. |Order Dtd. 2026-03-
18480/202616.03.2026 |70 B.BEHERA oc 0

CONTC- COURT NO. |Oorder Dtd. 2026-03-
18481/202616.03.2026  |co0 o0, |S.SAHOO g 13 CONTEMPT
' WA- COURT NO. |order Dtd. 2026-03- |WRIT
18482/2026(16.03.2026 |o0% oo, |A.K.PANDA g 3 APPEAL
' WA- COURT NO. |order Dtd. 2026-03- |WRIT
18483/2026(16.03.2026 |50 oo, |A.K.PANDA oe 13 ADPEAL
' CMP- COURT NO. |order Dtd. 9999-12-
18485/2026|16.03.2026 |,/ o0, |S.S.JENA 5 oL 3
' CRLMP- COURT NO. |Oorder Dtd. 2026-03-
18486/202616.03.2026 | S/ *0 - |K.DAS 5 oL i

CRLMC- COURT NO. |Oorder Dtd. 2026-03-
18487/202616.03.2026 | £~ . |J.PRADHAN 5 oL 13

CRLMC- COURT NO. |order Dtd. 2026-03-
18489/2026(16.03.2026 |00 o0 . |S.DHIR 5 oL 13

CRLMC- COURT NO. |Oorder Dtd. 2026-03-
18490/202616.03.2026 | /0"~ . |P.K.MOHANTY > onb 3
' CRLMC- COURT NO. |order Dtd. 2026-03- |CRIMINAL
18491/202616.03.2026 | .22~ . |P.K.MOHANTY c el M1Se




|18493/2026 [16.03.2026 Ssgggg S.BARIK EOURT NO. ?gder btd. 2026-03-
|18494/2026 |16.03. 2026 253?2526 P.K.PANT EOURT NO. ggder btd. 2026-04-
|18495/2026 |16.03. 2026 §§§?§626 G. SAHOO ZOURT NO. ?gder brd. 2026-03-
|18496/2026 |16.03. 2026 §§8?§626 H.K.PATRA ZOURT NO. ?gder ptd. 2026-03~
|18497/2026 |16.03. 2026 Ssg¥§626 S.K.BEHERA ZOURT NO. ?gder ptd. 2026-03-
|18298/2026 [16.03.2026 S§§¥§526 B.S.SWAIN EOURT NO. ?gder btd. 2026-03-
18499/2026|16.03.2026 S§i$§526 S.CHOUDHURY ZOURT NO. ?gder btd. 2026-03-
.18501/2026 16.03.2026 gl;;l\//lggzéi iél\éig?OR (éOURT NO. ?]‘;der Dtd. 2026-03-
18503/2026|16.03.2026 §2;/2025 P.K.NAYAK EOURT NO. ggder btd. 2026-03-
|18504/2026 |16.03.2026 §§T$§626 G.N.SETHI EOURT NO. ?gder ptd. 2026-03-
18507/2026|16.03.2026 225;2026 A.D.DAS Sogig NO. gfder btd. 9999-12- gii;CH_3
18519/2026|16.03.2026 53?;2025 D.NAYAK S?URT NO. gzder btd. 2026-08- zgggii
18523/2026|16.03.2026 S§§¥§526 H.K.DPANDA S?URT NO. ?gder btd. 2026-03- ﬁ?;gINAL
|18525/2026 |16.03.2026 S§§¥§626 H.K.PANDA SgURT NO. ?gder btd. 2026-03- i?;gINAL
WRIT
18528/2026|16.03.2026 §§é§>2017 R K BARIK SSURT NO. ?gder btd. 2026-03- ?§?$§210N
BENCH-1)
18529/2026 |16.03.2026 ggég;;2023 J P KAR SOURT O order Drd. 22603 R
18530/2026|16.03.2026 225;2026 K.C.PANDA Sogig NO. gider btd. 9999-12-
WRIT
18531/2026|16.03.2026 ggégé;2o25 A K JATI Sogig NO. ?gder btd. 2026-03- ?§?$§210N
BENCH-1)
18532/2026|16.03.2026 gﬁéiggg N K SATAPATHY Sogig NO. ?;der ptd. 2026-03- ;i;ﬁiiAL
18533/2026|16.03.2026 ?§£§L;2024 C SAMAL Sogig NO. ?gder btd. 2026-03- gii;CH_4
18535/2026|16.03.2026 ?gé8>;026 J SAHOO Sogig NO. ?gder btd. 2026-03- giiECH—S
[18552/2026[16.03.2026 |[ABLAPL-  |M. R. DAS COURT NO. [0rder Dtd. 2026-03-




1412/2026 2 OLD 12
ABLAPL- MANORANJAN COURT NO. |Order Dtd. 2026-03-
18553/2026//16.03.2026 1443/2026 |DAS 2 OLD 12
WP (C) - RAKESH KUMAR COURT NO. |Order Dtd. 2026-03- |WRIT
18554/202616.03.2026 37696/2025 |ROUTRAY 2 OLD 16 BRANCH-6
WP (C) - COURT NO. |Order Dtd. 2026-01- |WRIT
18555/2026(16.03.2026 228/202¢ |K BEHERA c 08 BRANCH-S
WP (C) - GOPINATH COURT NO. |Order Dtd. 2026-03- |WRIT
18556/2026//16.03.2026 1237/2026 |SETHI (SPC) 6 16 BRANCH-8
ABLAPL- LOKANATH COURT NO. |Order Dtd. 2026-03-
18557/2026(16.03.2026 194/2026  |sarco 5 oLD 13 BAIL-2
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
18558/2026(16.03.2026 7397 /2026 |KSHITISH 5 OLD 13 BRANCH-4
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
18559/2026(16.03.2026 71284/202¢ |KSHITISH 5 OLD 13 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
18560/2026(16.03.2026 7276 /202¢ |KSHITISH 5 OLD 13 BRANCH-S
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
18561/2026(16.03.2026 1261 /2026 |KSHITISH 3 oLD 13 (DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
18562/2026(16.03.2026 71250/202¢ |KSHITISH 3 OLD 13 (DIVISION
BENCH-2)
BLAPL- COURT NO. |Order Dtd. 2026-03-
18563/2026(16.03.2026 501,/202¢6 |5 CHOUDHURYT 3 oLD 1 BAIL-2
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-03- |BRANCH
18564/2026(16.03.2026 1258 /2026 |KSHITISH 3 oLD 13 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2026-03-
18565/2026(16.03.2026 7254/2026 |KSHITISH 5 OLD 13
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
18566/2026(16.03.2026 1240/202¢ |KSHITISH 3 OLD 13 BRANCH-8
WP (C) - COURT NO. |Order Dtd. 2026-03-
18567/2026(16.03.2026 7247 /202¢ |KSHITISH 3 oLD 13
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
18568/2026(16.03.2026 1245 /2026 |KSHITISH 5 OLD 13 BRANCH-8
' WP (C) - COURT NO. |Oorder Dtd. 2026-03- |WRIT
18569/2026(16.03.2026 1243/2026 |KSHITISH 5 OLD 13 BRANCH-2




|18570/2026 16.03.2026 f§£8>5026 KSHITISH CogRT NO- ?gder Dtd. 2026-03-
.18571/2026 16.03.2026 §§é§>5026 KSHITISH gogig NO. ?gder Dtd. 2026-03-
|18572/2026 16.03.2026 fgéi};o26 KSHITISH COURT NO. fOrder Dtd. 2026-03-
18573/2026 (16.03.2026 f§£§>5026 KSHITISH COgRT NO- ?gder Dtd. 2026-03- nRIT
18574/2026(16.03.2026 §g£8>5026 KSHITISH COURT NO. fOrder Dtd. 2026-03-
18575/2026 (16.03.2026 fié§>5026 KSHITISH COURT NO. fOxder Dtd. 2026-03-
18576/2026 (16.03.2026 §§Z¥§626 P.R.SINGH CogRm NO- Order Dtd. 2026-03- nRIT
18577/2026|16.03.2026 ?5;?};026 KSHITISH gogig NO. ?gder Dtd. 2026-03- giiECH_6
18578/2026 (16.03.2026 §§é§>5026 KSHITISH COURT NO. fOxder Dtd. 2026-03-
18579/2026|16.03.2026 ?fé3>5026 KSHITISH gogig NO. ?gder Dtd. 2026-03-
18580/202616.03.2026 §§;S>2026 KSHITISH gogig NO. ?gder Dtd. 2026-03-
18581/2026(16.03.2026 fi£§>5026 KSHITISH gogig NO. ?gder Dtd. 2026-03- gii;CH_4
18582/202616.03.2026 fi£§>5026 KSHITISH gogig NO. ?gder Dtd. 2026-03- gii;CH_4
18583/2026|16.03.2026 §f£§>5026 KSHITISH gogig NO. ?gder Dtd. 2026-03- gii;CH_7
18584/202616.03.2026 §§é§>5026 KSHITISH CogRT WO ?gder Dtd. 2026-03- wRIT
18585/202616.03.2026 ?fég>5026 KSHITISH gogig NO. ?gder Dtd. 2026-03- nRIT
18586/202616.03.2026 ffé§>5026 KSHITISH gogig NO. ?gder Dtd. 2026-03- nRIT
18587/202616.03.2026 ggé§>5026 KSHITISH CogRT WO ?gder Dtd. 2026-03-
.18588/2026 16.03.2026 fgé§>5026 KSHITISH gogig NO. ?gder Dtd. 2026-03- giiECH—8




WP (C) - COURT NO. |[order Dtd. 2026-03- [WRIT
18589/2026|16.03.2026 |5 00" - KSHITISH C.o. |3 oip 3 R ANCH-2
WP (C) - COURT NO. Order Dtd. 2026-03- [WRIT
18590/2026|16.03.2026 |5 0" - KSHITISH C.o. |3 onp 3 R ANCH-4
WP (C) - COURT NO. Order Dtd. 2026-03-
18591/202616.03.2026 |7 oo KSHITISH C.o. 3 oip 3
WRIT
WP (C) - COURT NO. Order Dtd. 2026-03- [BRANCH
18592/2026|16.03.2026 |5/ >0 - KSHITISH C.o. |3 oip 3 (DTVISTON
BENCH-3)
| WP (C) - COURT NO. [order Dtd. 2026-03- [WRIT
18593/2026(16.03.2026 |J o> [KSHITISH C.o. |3 onp 3 R ANCH-2
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
18594/202616.03.2026 |7 o070 KSHITISH C.o. |3 dip 13 R ANCH-3
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
18595/2026 (16.03.2026 |10 o> [KSHITISH C.o. |3 onp 3 RANCH-3
W (C) - COURT NO. Order Dtd. 2026-03-
18596/2026 |16.03.2026 |70, [KSHITISH C.o0. 3 omp 13
WRIT
W (C) - COURT NO. Order Dtd. 2026-03- [BRANCH
18597/2026 (16.03.2026 |7, 020, [KSHITISH C.o0. 3o 3 (DTVISTON
BENCH-3)
WP (C) - COURT NO. Order Dtd. 2026-03-
18598/202616.03.2026 |72/ o [K.C. SWAIN  [C.O.  |3°Cro 3
WP (C) - COURT NO. Order Dtd. 2026-03-
18599/202616.03.2026 |3 /o), K.C. SWAIN  [C.O. | % n 3
WP (C) - COURT NO. Order Dtd. 2026-03- |WRIT
18600/202616.03.2026 |3, o007, |K.C. SWAIN  [C.O.  |-°C F 3 R ANCH-4
| CRLMC- COURT NO. |[order Dtd. 2026-03- |CRIMINAL
18601/202616.03.2026 | o070 M.R.SAHOO c.o. S lin 23 e
WRIT
WP (C) - COURT NO. Order Dtd. 2026-03- [BRANCH
18602/2026|16.03.2026 |, 0% o [L. D. SAHOO [C.0. | -° ro 0 (DTVISTON
BENCH-2)
WP (C) - COURT NO. Order Dtd. 2026-03-
18603/2026|16.03.2026 |, 00> o [L. D. SAHU  [C.0. | -" ro 0
WP (C) - COURT NO. |Order Dtd. 2026-03- [WRIT
18605/2026(16.03.2026 |, 020 0 IBIKRAM SAMAL (C.O. | =0 ro s R ANCH-S
CRLMC- ASUTOSH Order Dtd. 2026-03-
18167/2026|16.03.2026 |- "0 o (oo s GENERAL 3
[18170/2026[16.03.2026 (WP (C) - IMANOJ KUMAR |GENERAL Order Dtd. 2025-09-




24138/2025 |RANA 17
BLAPL- GHANASHYAM Order Dtd. 2026-03-
18173/2026(16.03.2026 |/ "o | oo GENERAL 0 BATL-2
SUSHREE
WP (C) - Order Dtd. 2026-03- |[WRIT
18177/2026|16.03.2026 RANJAN GENERAL
4966/2026 MOHANTY 09 BRANCH-6
SUSHREE
WP (C) - Order Dtd. 2026-03- |[WRIT
18181/2026(16.03.2026 RANJAN GENERAL
4970/2026 MOHANTY 09 BRANCH-8
SUSHREE
18185/202616.03.2026 fgég)/;om RANJAN GENERAL ggder Dtd. 2026-03-
MOHANTY
SUSHREE
18187/2026|16.03.2026 §§é§>5026 RANJAN GENERAL ggder Ptd. 2026-03-
MOHANTY
SUSHREE
18189/2026|16.03.2026 §z£g>5026 RANJAN GENERAL ggder Dtd. 2026-03-
MOHANTY
SUSHREE
WP (C) - Order Dtd. 2026-03- |[WRIT
18192/2026|16.03.2026 RANJAN GENERAL
5842/2026 | -0 09 BRANCH-7
SUSHREE
WP (C) - Order Dtd. 2026-03- |[WRIT
18194/2026|16.03.2026 RANJAN GENERAL
5846/2026 | ol 09 BRANCH-7
WRIT
SUSHREE
WP (C) - Order Dtd. 2026-03- |BRANCH
18199/2026(16.03.2026  |oo "0 o Ségiﬁgy GENERAL 05 (DTVTSTON
BENCH-1)
SUSHREE
WP (C) - Order Dtd. 2026-03- |[WRIT
18200/2026|16.03.2026 RANJAN GENERAL
5866/2026 | o 09 BRANCH-7
WRIT
SUSHREE
WP (C) - Order Dtd. 2026-03- |BRANCH
18201/2026(16.03.2026  |o 00 o §§§i§¥Y GENERAL 05 (DTVTSTON
BENCH-1)
SUSHREE
WP (C) - Order Dtd. 2026-03- |[WRIT
18202/2026|16.03.2026 RANJAN GENERAL
5874/2026 MOHANTY 09 BRANCH-3
SUSHREE
WP (C) - Order Dtd. 2026-03- |[WRIT
18203/2026(16.03.2026 RANJAN GENERAL
5888/2026 | o 09 BRANCH-8
WRIT
SUSHREE
WP (C) - Order Dtd. 2026-03- |BRANCH
18204/2026|16.03.2026  |o 000 iggiﬁgy GENERAL 09 (DTVISTON
BENCH-2)
SUSHREE
WP (C) - Order Dtd. 2026-03- |[WRIT
18205/2026(16.03.2026 RANJAN GENERAL
6597/2026 | 5oy 09 BRANCH-1
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
18206/2026|16.03.2026  |o-,7> . |RKHAND GENERAL 09 DTVISTON

BENCH-3)




WP (C) - RAJIV KUMAR Order Dtd. 2026-03- |WRIT
18207/2026|16.03.2026 7118/2026 |MAHANTA GENERAL 13 BRANCH-2
BLAPL- Order Dtd. 2026-03-
18208/20261(16.03.2026 899/2026 PREETISH SAHU |GENERAL 12
BLAPL- SAYAT KUMAR Order Dtd. 2026-03-
18209/2026(16.03.2026 922/2026 PUROHIT GENERAL 13 BAIL-2
CRLREV- SUNIL KUMAR Order Dtd. 2026-03-
18213/2026|16.03.2026 713/2025 PALAT GENERAL 11
CRLMC- Order Dtd. 2026-03-
18217/20261(16.03.2026 807/2026 KABITA PATRA |GENERAL 53
BINAYAK
18220/202616.03.2026 |1 5)° . [pRASAD GENERAL Entire Document o NCH_ s
MOHANTY
WRIT
WP (C) - VIKRANT KUMAR L BRANCH
18237/20261(16.03.2026 33503/2020 BISWAL GENERAL Petition (DIVISION
BENCH)
SUSHREE
WP (C) - Order Dtd. 2022-09- |WRIT
18240/20261(16.03.2026 RANJAN GENERAL
4712/2022 MOHANTY 26 BRANCH-4
SUSHREE
WP (C) - Order Dtd. 2021-08- |WRIT
18244/20261(16.03.2026 RANJAN GENERAL
33449/2020 MOHANTY 05 BRANCH-5
WP (C) - HIMANSHU Order Dtd. 2024-01- |WRIT
18247/2026/16.03.2026 43076/2023 |BHUSAN DASH GENERAL 16 BRANCH-3
WP (C) - CHANDAN KUMAR Petition With WRIT
18250/2026||16.03.2026 33760/2022 NAYAK GENERAL Annexures BRANCH-5
ARBP- MANOJ KUMAR Order Dtd. 2021-10-
18252/2026|16.03.2026 45/2021 RANA GENERAL 08 M.J.C.
WRIT
WP (C) - SABYASACHI . BRANCH
18256/2026|16.03.2026 6515/2006 |PANDA GENERAL Entire Document (DIVISION
BENCH)
WP (C) - SABYASACHI .
18260/2026|16.03.2026 48/2008 PANDA GENERAL Entire Order
WRIT
WP (C) - SABYASACHI . BRANCH
18265/2026|16.03.2026 6353/2010 |PANDA GENERAL Entire Document (DIVISION
BENCH)
WP (C) - SABYASACHI .
18269/2026|16.03.2026 1881/2014 |PANDA GENERAL Entire Document
0oJc- SABYASACHI .
18271/2026|16.03.2026 3995/2000 |PANDA GENERAL Entire Document
0oJgc- SABYASACHI .
18275/2026|16.03.2026 4663/2000 |PANDA GENERAL Entire Document




WP (C) - SABYASACHT . WRIT
18280/2026|16.03.2026 6354/2014 |PANDA GENERAL Entire Document BRANCH-7
WP (C) - SABYASACHT .
18283/20261(16.03.2026 1882/2014 |PANDA GENERAL Entire Document
WRIT
WP (C) - SABYASACHT . BRANCH
18284/20261(16.03.2026 6353/2010 |PANDA GENERAL Entire Document (DIVISION
BENCH)
WP (C) - SABYASACHT .
18285/20261(16.03.2026 6355/2010 |PANDA GENERAL Entire Document
CMP- CHANDAN KUMAR Order Dtd. 2017-04-
18286/202616.03.2026 | oo 00 o GENERAL 0e
CRLMC- MANASH RANJAN Order Dtd. 2026-03-
18287/2026(16.03.2026 |0/ v0 o e GENERAL 3
CRLMC- MANASH RANJAN Order Dtd. 2026-03- |CRIMINAL
18288/2026(16.03.2026 | Too o0 GENERAL 3 s
WP (C) - MANOJ KUMAR Order Dtd. 2025-03-
18290/2026 (16.03.2026 |y 0l 000, loon GENERAL 0
BLAPL- SARBESWAR .
18294/2026|16.03.2026 11566/2025 |SAHOO GENERAL Entire Document BAIL-2
RVWPET-  |MANOJ KUMAR Order Dtd. 2025-01- |CIVIL
18454/2026(16.03.2026 oo 0000 s GENERAL 25 CEVISION
WPC (OAC) - |MANOJ KUMAR Order Dtd. 2024-11-
18456/2026 (16.03.2026 |, /000 | GENERAL 0e OA Branch
BLAPT,— OM PRAKASH Order Dtd. 2026-03-
18469/2026(16.03.2026 |00 oo GENERAL e
CRLMC- BISWANATH Order Dtd. 2026-03- |CRIMINAL
18470/2026(16.03.2026 T o0 | onn GENERAL 3 s
WP (C) - GHANASHYAM Order Dtd. 2026-03-
18471/202616.03.2026 |- 000 0 o |5 o0 GENERAL >
CONTC- MANAS RANJAN Order Dtd. 2026-03-
18477/2026(16.03.2026 | /20270 It GENERAL 3
BLAPT,~ DIPTIMAYEE .
18478/2026|16.03.2026 800/2026 SISHERA PETER GENERAL Final Order
18604/2026|16.03.2026 | BACA~ HIRARAM BHOT |GENERAL Entire Document
U 1208/2025
18606/2026|16.03.2026 | ACA~ HIRARAM BHOT |GENERAL Entire Document
Y2 1297/2025 * v
18607/2026|16.03.2026 |NACA~ HIRARAM BHOT |GENERAL Entire Document
U3 1295/2025
18608/2026|16.03.2026 |NACA~ HIRARAM BHOT |GENERAL Entire Document
U3 1296/2025
MACA- MISC.
18610/2026(16.03.2026 HTRARAM BHOT |GENERAL Entire Document APPEAL
134/2026
SEC.
[18611/2026[16.03.2026  [MACA- HIRARAM BHOI |GENERAL Entire Document




1158/2026
BLAPL- ASUTOSH Order Dtd. 2026-03-
18664/202616.03.2026 o />0 B mony GENERAL P
.18665/2026 16.03.2026 | MACA- HIRARAM BHOI |GENERAL Entire Document
03 234/2026
.18666/2026 16.03.2026 [MACA- HIRARAM BHOI |GENERAL Entire Document
03 234/2026
l ABLAPL- TANMAYA KUMAR Order Dtd. 2026-03-
18667/2026(16.03.2026 | 1o o AL IAS GENERAL o BAIL-1
.18668/2026 16.03.2026 [MACA- HIRARAM BHOI |GENERAL Entire Document
-03. 1295/2025
.18669/2026 16.03.2026 |["ACA- HIRARAM BHOI |GENERAL Entire Document
03 158/2026
ABLAPL- Order Dtd. 2025-11-
18164/2026116.03.2026 13408/2025 P.BEURA GENERAL 27 BAIL-2
ABLAPL- Order Dtd. 2024-11-
18165/2026116.03.2026 10986/2024 R.C.MAHARANA |GENERAL 25
CRLMC- Order Dtd. 2026-03-
18166/2026116.03.2026 741/2026 R.C.MAHARANA |GENERAL 13
BLAPL- Order Dtd. 2026-03-
18171/2026116.03.2026 877/2026 PK MOHANTY GENERAL 12 BATL-1
BLAPL- Order Dtd. 2026-03-
18309/202616.03.2026 |0V 0 [P CH DAS GENERAL >
.18319/2026 16.03.2026 |"R(C)- P L MISHRA  |GENERAL PetitionAnnexure
U3 37016/2025 ’
WP (C) - Order Dtd. 2022-07- |WRIT
18326/2026116.03.2026 28540/2020 R M NAYAK GENERAL 05 BRANCH-4
WP (C) - JYOTIRANJAN Order Dtd. 2025-09-
18329/202616.03.2026 |,= 7 |2 00 GENERAL o
WP (C) - Order Dtd. 2026-03-
18334/2026(16.03.2026 50,0 . |C R NAYAK GENERAL P
CRLMC- Order Dtd. 2026-03-
18337/2026116.03.2026 5471/2025 DIBAKAR SAMAL |GENERAL 16
WP (C) - Order Dtd. 2026-03— |[WRIT
18339/2026(16.03.2026 b ) R SAMAL GENERAL o o CHog
WP (C) - Order Dtd. 2026-03— |[WRIT
18342/2026(16.03.2026 |5 00> . [R SAMAL GENERAL > o cH_g
MISC.
18348/2026|16.03.2026 | 20~ A K PANDA GENERAL Order Dtd. 2025-03- |, 5ppay
300/2020 21
SEC.
MISC.
18351/2026|16.03.2026 | 20~ A K PANDA GENERAL Order Dtd. 2025-03- | oppay
146/2020 26 i




1 ABLAPL- Order Dtd. 2026-03-
18356/2026(16.03.2026 |, o0 |P K JENA GENERAL 5
1 WP (C) - Order Dtd. 2025-04-
18362/2026|16.03.2026 |5, o>"> . |A K PANDA GENERAL 05
ABLAPL- Order Dtd. 2026-03-
18365/202616.03.2026 |02 |SAYED FAZLE |GENERAL 0 BATL-1
WP (C) - Order Dtd. 2025-02-
18370/2026(16.03.2026  |c ~o-. A K PANDA GENERAL Y
cMP- RAMESH CH. Order Dtd. 2026-01-
18374/2026(16.03.2026 |- -7 oo [Tnonl GENERAL 3
1 RSA- Order Dtd. 2024-08- |SECOND
18377/2026|16.03.2026 |70 S MOHARANA GENERAL 13 S EPEAL
1 BLAPL- HARTHAR Order Dtd. 2026-02-
18380/2026(16.03.2026 |20 o oo ot GENERAL i
1 WP (C) - PRASANJIT Order Dtd. 2026-03-
18383/2026(16.03.2026 |50, 70 oo ooy GENERAL 1
WP (C) - PRASANJIT Order Dtd. 2026-03- |[WRIT
18386/202616.03.2026 10070 o |oiony GENERAL 1 ERANCH-S
WP (C) - PRASANJIT Order Dtd. 2026-03-
18398/2026(16.03.2026 |50 o ooy GENERAL 1
WP (C) - PRASANJIT Order Dtd. 2026-03-
18400/2026(16.03.2026 |3 o0 0o c oo GENERAL 3
WP (C) - PRASANJIT Order Dtd. 2026-03-
18402/2026(16.03.2026 |3, o600 c|pnimn GENERAL 3
1 WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
18403/2026|16.03.2026 |, =" . |G SUNDARA GENERAL 0 (DTVISTON
BENCH-2)
1 WRIT
WP (C) - Order Dtd. 2026-02- |BRANCH
18404/2026(16.03.2026 |7 020 00 [P B RAO GENERAL 0 (DTVISTON
BENCH-1)
WP (C) - Order Dtd. 2026-03-
18405/2026|16.03.2026 |3, 059> [P K DAS GENERAL 3
1 WP (C) - PRASANTA Order Dtd. 2025-04- |WRIT
18406/2026(16.03.2026 |3 ore oo [t pas GENERAL 05 R ANCHD
1 WP (C) - Order Dtd. 2026-03- |[WRIT
18408/2026|16.03.2026 |3.,.5 0 o [P K DAS GENERAL 13 R ANCH-1
1 cMP- Order Dtd. 2026-03-
18411/2026|16.03.2026 |/ " o [P K DAS GENERAL 13
1 WP (C) - Order Dtd. 2026-03-
18412/2026(16.03.2026 | oo’ |A MOHANTY GENERAL 0
1 WPC (OA) - Order Dtd. 2024-07-
18413/202616.03.2026 | o - |DEBARAJ PATRO GENERAL o1 OA Branch
18419/2026(16.03.2026  [WP(C) - 'S HUSSIAN GENERAL Order Dtd. 2026-03- |WRIT




| 25982/2021 | 06 BRANCH-2
1 WA- Order Dtd. 2026-03- |WRIT
18420/202616.03.2026 |1 Coo 0. |G C DAS GENERAL 0 ADDEAL
1 MISC.
18421/2026|16.03.2026 |-20” S HUSSTAN GENERAL Order Dtd. 2026-03- |, pppay
67/2021 13
SEC.
1 ABLAPI,- Order Dtd. 2026-03-
18422/20261|16.03.2026 1421/2026 S CHOUDHURI GENERAL 12 BAIL-1
1 SAO- Order Dtd. 2025-12- |SECOND
18423/2026|16.03.2026 15/2025 P K LENKA GENERAL 12 APPEAL
1 WP (C) - Order Dtd. 2026-03-
18425/202616.03.2026 | 000 . [P K DAS GENERAL 13
1 CRP- Order Dtd. 2024-07- |CIVIL
18479/2026116.03.2026 17/2018 D HAZRA GENERAL 10 REVISION
1 WA- Order Dtd. 2026-03-
18484/2026116.03.2026 2428/2024 P K NAYAK GENERAL 12
WP (C) - Order Dtd. 2026-03- |[WRIT
18488/2026116.03.2026 8620/2025 D K BEHERA GENERAL 06 BRANCH=5
CMP- Order Dtd. 2026-03-
18492/2026|16.03.2026 |2, "o 0 [B N SAHU GENERAL e
CMP- Order Dtd. 2026-02-
18500/2026|16.03.2026 2016/2025 BINOD KU DAS |GENERAL 02
WP (C) - Order Dtd. 2026-01-
18502/2026|16.03.2026 |1 120 o0 o M R MALLA GENERAL g
WP (C) - Order Dtd. 2026-01-
18505/2026|16.03.2026 17595/2024 M R MALLA GENERAL 27
WP (C) - Order Dtd. 2025-11- |WRIT
18506/202616.03.2026 |, oco” . |D K DEHURY GENERAL os R ANCH-6
CMP- Order Dtd. 2019-08-
18508/202616.03.2026 |, 5", . M BEHERA GENERAL o
1 WP (C) - Order Dtd. 2026-01- |WRIT
18509/2026|16.03.2026 |-, - |D BISWAL GENERAL 55 R ANCH_T
ABLAPL- Order Dtd. 2019-08-
18510/2026|16.03.2026 2202/2018 L ACHARI GENERAL 06 BAIL-2
TRP (C) - Order Dtd. 2014-07-
18511/2026|16.03.2026 |;, 0 >0 |B MUDULI GENERAL o0
1 WRIT
WP (C) - Order Dtd. 2023-01- |BRANCH
18512/2026|16.03.2026 | I o3 0. CHHABI RANA  |GENERAL el (DTVISTON
BENCH)
WP (C) - Order Dtd. 2026-03-
18513/202616.03.2026 |3, 20 0 o [K C SWAIN GENERAL 13
|18514/2026(16.03.2026  |cONTC- N R PANDA GENERAL Order Dtd. 2026-02-

o

(S
No




747/2025 12
WP (C) - Order Dtd. 2026-03- |[WRIT
18515/202616.03.2026  |5,005 o0 0 [K C SWAIN GENERAL 13 BRANCH-4
' MATA- Order Dtd. 2024-03- |FIRST
18516/2026(16.03.2026 /" .o |A MOHANTY GENERAL 18 ADDEAL
' WA- Order Dtd. 2026-03- |WRIT
18517/202616.03.2026 | Soo o000 [P K PATI GENERAL 11 ADDEAL
' WA- Order Dtd. 2026-03- |WRIT
18518/202616.03.2026 580/2020 G RATH GENERAL 11 APPEAL
' WPC (OAC) - Order Dtd. 2022-12-
18520/202616.03.2026 |/ -2.77 ) |G D SINGH GENERAL 20 OA Branch
RSA- Order Dtd. 2025-06- |SECOND
18521/202616.03.2026 |- .. [C R NAYAK GENERAL 15 DDEAL
WP (C) - Order Dtd. 2026-03- |WRIT
18522/2026(16.03.2026 |0 ,0 o0, [P K JENA GENERAL e BRANCH-S
WP (C) - Order Dtd. 2019-07- |WRIT
18524/2026(16.03.2026 | o7 o0 - (A T NAYAK GENERAL 53 BRANCH-3
CONTC- SAROJ KUMAR Order Dtd. 2026-03-
18526/2026|16.03.2026 1237/2026 |paRTDA GENERAL 13
WP (C) — Order Dtd. 2010-05-
18527/2026|16.03.2026 | o0 0, [L K NAYAK GENERAL 0c
WP (C) - Order Dtd. 2011-02-
18534/2026|16.03.2026  |,-o0 . |L K NAYAK GENERAL 04
CRLA- Order Dtd. 2025-05-
18536/2026|16.03.2026 1050/2024 |P P DASH GENERAL 13
WP (C) - Order Dtd. 2025-12- |[WRIT
18538/2026(16.03.2026 |- 7 o, D P DASH GENERAL 04 BRANCH-7
WA- Order Dtd. 2026-03-
18540/2026(16.03.2026  |,\0 0 0o, [P K NAYAK GENERAL 1
WP (C) - Order Dtd. 2026-03-
18542/2026|16.03.2026 |, oo o, [R K BARIK GENERAL e
WP (C) - Order Dtd. 2026-03-
18544/2026|16.03.2026 | oo o, [R K BARIK GENERAL e
WRIT
WP (C) - Order Dtd. 2023-03- |BRANCH
18545/2026(16.03.2026 |, o000 0, [R K SAHU GENERAL 20 (DTVISTON
BENCH-3)
WP (C) - Order Dtd. 2022-02- |WRIT
18546/2026(16.03.2026 |, o0 0., R K SAHU GENERAL 04 BRANCH-2
[18547/2026(16.03.2026 |wp (C) - R K SAHU GENERAL Order Dtd. 2024-09-




20783/2024 05
WRIT
WP (C) - Order Dtd. 2023-04- |BRANCH
18548/2026|16.03.2026 27999/2022 R K SAHU GENERAL 03 (DIVISION
BENCH-3)
WP (C) - Order Dtd. 2024-09-
18549/2026|16.03.2026 20823/2024 R K SAHU GENERAL 27
WP (C) - Order Dtd. 2024-09-
18550/202616.03.2026 20825/2024 R K SAHU GENERAL 02
WP (C) - Order Dtd. 9999-12- |[WRIT
18551/202616.03.2026 | c,-0" 00 |S CHOUDHURL |GENERAL 31Petition, Annexure, [BRANCH-8
WP (C) - Order Dtd. 5000-01- |WRIT
18609/202616.03.2026  |35.- 0" o B R SENAPATI |GENERAL o1 R ANCH-2
CRLMC- Order Dtd. 2026-02-
18612/202616.03.2026 | 70" -0 K N SAHOO GENERAL >
CRLMC- Order Dtd. 2026-01- |CRIMINAL
18613/202616.03.2026 |70 o B S SWAIN GENERAL 28 MISC
' WP (C) - JYOTTPRAKASH Order Dtd. 2026-03-
18614/2026|16.03.2026 7958/2026 |KAR GENERAL 16
' CMP- Order Dtd. 2026-03-
18615/20261|16.03.2026 452/2026 P R SWAIN GENERAL 13
BLAPL- Order Dtd. 2026-03-
18616/202616.03.2026 |0 B SURYABANSI |GENERAL e BATL-2
WRIT
WP (C) - L BRANCH
18617/2026|16.03.2026 3687/2002 J RANI GENERAL Petition (DIVISION
BENCH)
WP (C) - L WRIT
18618/202616.03.2026 | coo-) o0 . A K MOHANTY |GENERAL PetitionAnnexure, ERANCH-6
CRLMC- Order Dtd. 2026-03-
18619/20261|16.03.2026 186/2026 S DASH GENERAL 16
ABLAPL- Order Dtd. 2026-03-
18620/2026|16.03.2026 1452/2026 S DASH GENERAL 16 BATIL-1
MISC.
18621/2026|16.03.2026 [ 20~ A K RAY GENERAL Order Dtd. 2025-12- | popay
154/2020 24
SEC.
WP (C) - SANTOSH KUMAR Order Dtd. 2026-03- |[WRIT
18622/2026|16.03.2026 33599/2025 MAHANTY GENERAL 16 BRANCH-8
WP (C) - LOKANATH Order Dtd. 2026-04- |[WRIT
18623/2026|16.03.2026 6330/2026 |SAHOO GENERAL 09 BRANCH-4
' WPC (OAC) - Order Dtd. 5000-01-
18624/2026|16.03.2026 861/2018 LD PANDA GENERAL 01 OA Branch
' WP (C) - Order Dtd. 2024-09- |WRIT
18625/20261|16.03.2026 3390/2024 S SAHOO GENERAL 09 BRANCH-2




|18626/2026 |16.03.2026 222335025 PK NAYAK GENERAL ?;der btd. 2026-03-
|18627/2026 |16.03. 2026 ?2;2?3;025 S DASH GENERAL ﬁgder btd. 2026-03-
|18628/2026 |16.03.2026 832026 |oonona " GENERAL Order Drd. 20267037 R i1
18629/2026|16.03.2026 ?2225;526 S DASH GENERAL ﬁgder btd. 2026-03~ lpppp 4
18630/2026|16.03.2026 25;22;2025 PK DAS GENERAL gzder ptd. 2026-03~ gii;CH_6
|18631/2026 |16.03. 2026 giféazz B DAS GENERAL gzder btd. 2026-02- i;igiL
18632/2026(16.03.2026 gfé§>5026 P K DAS GENERAL ggder btd. 2026-03- gii;CH_7
18633/2026|16.03.2026 ¥§Z§;026 B DAS GENERAL Sider ptd. 2026-02- iéigAL
SEC.
18634/2026(16.03.2026 ?gég;;2025 BIKRAM BEHERA |GENERAL ggder btd. 2025-12- gii;CH_7
18635/2026(16.03.2026 §§§$§526 ;igigis KUMAR |GENERAT, ggder prd. 2026-03- giiECH_3
18636/202616.03.2026  So0EP | PEASEIITT GENERAL Order Drd. 20267097 lpari-1
18637/2026|16.03.2026 §§8;2017 PK LENKA GENERAL 8gder btd. 2026-03- iéiEAL
| SEC.
18638/2026|16.03.2026 ?Sé§>5026 EgﬁgiiJIT GENERAL ﬁzder btd. 2026-03- gii;CH_l
|18639/2026 |16.03.2026 ?32255526 EéggiAKUMAR GENERAL ?gder btd. 2026-03- |pp1p
18640/2026|16.03.2026 §g§§3;025 :?:;QEEV GENERAL ggder btd. 2026-01- lpprp
18641/2026|16.03.2026 22;;/1998 Y DAS GENERAL 2gder btd. 2018-04-
18642/2026|16.03.2026 525;2025 S NAYAK GENERAL 2§der ptd. 2025-02-
|18643/2026 |16.03. 2026 §§;3/2024 S DASH GENERAL gzder btd. 2026-03- XiégAL
18644/2026(16.03.2026 53252626 SARAT DASH  |GENERAL ?gder btd. 2026-03- |pp1p 5
|18645/2026|16.03. 2026 25582;2024 S.C.ATABUDHIA |GENERAL ?ider ped. 2026-03- gii;CH_Z
18646/2026(16.03.2026  |CRLMC- |SARAT DASH  |GENERAL Order Dtd. 2026-04-




1785/2026 08
MISC.

18647/2026 |16.03.2026  |-20~ P K LENKA GENERAL Order Dtd. 2025-03= [ pppar

509/2014 19

SEC.

' CRLA- Order Dtd. 9999-12- |CRIMINAL
18648/202616.03.2026 | ("0 [R.K.DEHURY GENERAL " APDEAL
' ABLAPL- SANTOSH KUMAR Order Dtd. 2026-03-
18649/2026 (16.03.2026 |1,/ | GENERAL 3
' MATA- M/S .SUDARSAN Order Dtd. 2021-01- |FIRST
18650/2026|16.03.2026 | 20 A GENERAL o8 APPEAL
' BLAPL- Order Dtd. 2026-03-
18651/2026|16.03.2026 | " - [KK NATH GENERAL e

oJc- Order Dtd. 2025-12- |[WRIT
18652/202616.03.2026  |/577 1000 N C SAHOO GENERAL 08 R ANCH-4
18653/2026|16.03.2026 |2 (C)~ K.C.SWAIN GENERAL PetitionAnnexure

U2 7863/2026 | °° '

0Jc- Order Dtd. 2015-08-
18654/2026(16.03.2026 | oo 0 oo M BEHERA GENERAL o

ABLAPI- Order Dtd. 2026-03-
18655/2026(16.03.2026 [ 027 ° . |HK BHOL GENERAL 3

CONTC- Order Dtd. 2026-03-
18656/2026 16.03.2026 |)o 0. [RK SAHU GENERAL o

WP (C) - Order Dtd. 2026-03- |[WRIT
18657/202616.03.2026 S0 o [R SAHOO GENERAL e R ANCH-S

BLAPT,~ Order Dtd. 2026-03-
18658/2026(16.03.2026 | 2o " o |S DASH GENERAL e
' CRLA- Order Dtd. 2025-12- |CRIMINAL
18659/202616.03.2026 |o'° o |SD JENA GENERAL i ADPEAL
' WP (C) - Order Dtd. 2026-03- |WRIT
18660/2026 (16.03.2026 |0 - |C RANA GENERAL 0e R ANCH2

ABLAPL- Order Dtd. 2024-05-
18661/2026 16.03.2026 [/, " S SAHOO GENERAL 20 BATL-1
' WP (C) - Order Dtd. 2025-09- |WRIT
18662/2026 (16.03.2026 |}, oc1" 0, |S SAHOO GENERAL i R ANCH-2

WP (C) - Order Dtd. 2025-09- |[WRIT
18663/202616.03.2026 ), 2" |S SAHOO GENERAL e R ANCH-3

NIC



